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THE NATIONAL COMPANY LAW TRIBUNAL ON 29,09.2016

NAME OF THE COMPANYT M/s. Manaoj Jain & Ors. V/s. M/s Hilltop Rubbers Alt. Ltd.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Noneforthepetitioner.TheLearnedcounse|fortherespondentispresent.Thepetitionerwas

absent on the last date and in view of his absence today also it transpires that he is not interested in '''

prosecuting the petition. Therefore, the same is dismissed in default of the petitioner and shall be

consigned to records after its due completlon.

-s d.t-
(Mah)t'aj xrfsfan ffaniura)

Member (Judicial) Member 0udicial)


